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Election Department

Notification
22nd January 2021
No. M-1-01/2021-06— Whereas election has been held in pursuance of notification
issued under section 151, sub-section (1) of section 39 and section 56 of the Representation
of People Act, 1951 (43 of 1951) for the purpose of filling 02 (Two) seats vacant
due elected in Bihar Legislative Assembly of Sh. Vinod Narain Jha and the resignation of
Sh. Sushil Kumar Modi in the Legislative council of the Stae of Bihar, elected by the
members of the Legislative Assembly of State of Bihar.
Now, therefore, in pursuance of section 74 of the said Act, the names of members,
elected from above Constituency for Legislative Council of State of Bihar is hereby
notified:-

SI. No. Name of Elected Member Party Affiliation (if any) Term upto
1 Syed Shahnawaz Hussain Bharatiya Janata Party 06.05.2024
2 Shri Mukesh Sahani Vikassheel Insaan Party 21.07.2022

By order and in the name of the Governor,
MITHILESH KUMAR SAHU,
Joint Secretary-cum-Joint Chief Electoral Officer, Bihar.
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